IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :15-02-2020
Date : 15.02.2020

Other
Docum
ent

c.Cc

Applied For

WP (C) - (Se
16320/ |15.02.2 COURT |Order Dtd. at
L 2020 020 2495/2 B. BEHERA |C.0. o g |5050-02-13 No-
020 )
T (Se
CONTC-
16321/ |15.02.2 COURT |Order Dtd. at
2 12020 020 229/20 P.K. JENA 1C.0. Iy6 . 8 12020-02-13 No-
)
_ (Se
, [16322/ [15.02.2 ?§é§>2 M.R. <o ;gURT Order Dtd. at
2020 020 ROUTRAY (0. MO 620-02-13 No-
020 22 )
B WP (C) - wrir | ‘5€
4 16323/ 115.02.2 11299/ P.K.MOHANT c.o COURT |Order Dtd. BRANC at
2020 020 y ‘O No. 8 |2020-02-13 No-
2015 H-5
23)
WP (C) - (Se
5 16324/ 115.02.2 5109/2 B.B. c.0 COURT |Order Dtd. at
2020 1020 BISWAL O+ No. 8 |2020-02-13 No-
020
23)
[ s
o 16325/ [15.02.2 ?iéi}; o % sEna oo [COURT lorder ptd. ;te
2020 020 K. ‘O No. 8 [2020-02-13 No-
020
23)
T (Se
WP (C) -
16326/ |15.02.2 COURT |Order Dtd. at
7 12020 020 4584/2 [B.K. DAS  |C.0. s g 15020-02-13 No-
020
23)
[ S
g [16327/ [15.02.2 ?iég}; o mrswar |c.o. |COURT [order Ded. ;te
2020 020 : ‘O No. 8 [2020-02-13 No-
020
23)
16328/ [15.02.2 [wp(C)- COURT |Order Dtd. (Se
% 12020 020 5383/2 |P- BISWAL [C.0. o g |2020-02-13 at




10

11

12

13

14

15

16

17

18

19

20

21

020 No-
23)
(Se
FAO- COURT
16329/ |15.02. Order Dtd. at
Coalll e 48/201 |D.K. SAHOO [c.0. NO.  [ST9T Dt o
6 22
23)
(Se
WP (C) -
16330/ |15.02. COURT |Order Dtd. at
2020 020 3512/2 N. MALLICK |C.O. luo g |5020-02-13 No-
020
23)
ABLAPL (Se
16331/ |15.02. - COURT |Order Dtd. at
2020 020 311/20 B B SARHOO 1C.0- g 9 12020-02-14 No-
20 23)
ABLAPL CRIMI (Se
16332/ [15.02.2 |- < oas GENE Order Dtd. NAL  |at
2020 020 3718/2 [°° RAL 2015-06-17 MISC— |No-
015 3 1)
TRP (C) (se
16333/ |15.02.2 |- s s - ;gURg Order Dtd. at
2020 020 268/20 |PATNATK 0. NO- 2 s 000-02-14 No-
OLD
19 4)
WRIT
BRANC | (Se
WP (C) — H at
23234/ (1)2602' 5376/2 B. BEHERA [C.O. ;gURg Sgggfogfé (DIVI |No-
020 : SION |101
BENCH )
)
WP (C) - COURT wriT | (o€
16335/ |15.02. Order Dtd. at
SOl e 23623/ |N. RAO c.o. No. 3 [7798F PEe- BRANC |-
2019 OLD Ho1o [
CMAPL- COURT (Se
16336/ |15.02. 86/202 |S.K. SWAIN |C.0. NO Order Dtd. at
2020 020 K. -0 N0 500-02-11 No-
0 22
4)
(Se
16337/ [15.02. ?552}2 A.K. - ;gURT Order Dtd. at
2020 020 BISWAL 0. NO- 1 6000-02-14 No-
020 17 0
(Se
WP (C) -
16338/ |15.02. COURT |Order Dtd. at
2020 020 5371/2 |T.BAG C-0- INo. 9 |2020-02-14 No-
020
4)
16339/ [15.02.2 FRO- COURT |order Dtd ;ie
2020 020 368/20 [B. SINGH  1C.0. |yq "5 |5020-02-12 No-
14
4)
16340/ [15.02.2 |FAO- COURT |order Dtd. (Se
2020 020 368/20 B-%- DAS €0 lug 9 2020-02-12 at




[ 14 No-
4)
[ (Se
WP (C) -
16341/ |15.02.2 COURT |Order Dtd. at
2215020 020 1281/2 R.K. BARIK NO. 8 |2020-02-11 No-
005
4)
T (Se
WP (C) -
16342/ [15.02.2 COURT |Order Dtd. at
2312020 020 1281/2 1S.K. SINGH NO. 8 |2020-02-11 No-
005
4)
[ (Se
WP (C) -
16343/ |15.02.2 COURT |Order Dtd. at
2415020 020 9839/2 |P.K. BARIK NO. 8 |2020-02-13 No-
005
4)
[ (Se
WP (C) -
16344/ [15.02.2 COURT |Order Dtd. at
2515020 1020 25895/ IN.K. ROUT NO. 8 |2020-02-11 No-
2013
4)
[ (Se
WP (C) -
16345/ |15.02.2 COURT |Order Dtd. at
2615020 1020 25895/ N.K. ROUT NO. 8 [2020-02-11 No-
2013
4)
[ (Se
WP (C) - COURT
16346/ (15.02.2 Order Dtd. at
27 5020 020 5072/2 |B. BEHERA NO. 2020-02-13 No-
020 22
4)
B WP (C) - COURT (Se
28 16347/ |15.02.2 4723/2 M.R.ROUTRA NO Order Dtd. at
2020 020 Y * |2020-02-13 No-
020 22
4)
- WP (C) - COURT wriT | (5
29 16348/ |15.02.2 4375/2 |P.K. DAS NO Order Dtd. BRANC at
2020  |020 R * 12020-02-12 No-
020 22 H-8
40)
[ (Se
WP (C) -
16349/ (15.02.2 COURT |Order Dtd. at
3015020 020 14563/ |P K PATNI NO. 8 |2020-02-05 No-
2013
40)
[ (Se
WP (C) -
16350/ |15.02.2 COURT |Order Dtd. at
3115020 020 14563/ |ANIL SAHOO NO. 8 |2020-02-05 No-
2013
40)
T (Se
WP (C) -
16351/ (15.02.2 COURT |Order Dtd. at
3212020 020 5655/2 D R MISHRA NO. 7 |2020-02-14 No-
020
40)
[ (Se
CONTC-
16352/ |15.02.2 COURT |Order Dtd. at
3312020 020 1812/2 |5.C. DASH NO. 9 |2020-02-12 No-
019
40)
13416353/ [15.02.2 [cONTC- [R. MOHANTY [C.O. [COURT [order Dtd. (Se




35

36

37

38

39

40

41

42

43

44

45

46

2020 020 1812/2 NO. 9 |2020-02-12 at
019 No-
40)
(Se
WP (C) -
16354/ |15.02. COURT |Order Dtd. at
2020 020 4422/2 M D BISWAL NO. 9 |2020-02-14 No-
020
40)
(Se
WP (C) -
16355/ |15.02. COURT |Order Dtd. at
2020 020 5138/2 B C PANDA NO. 9 |2020-02-14 No-
020
40)
(Se
WP (C) -
16356/ |15.02. COURT |Order Dtd. at
2020 020 4417/2 M D BISWAL NO. 7 |2020-02-14 No-
020
40)
(Se
oJc- WRIT
16357/ (15.02. COURT |Order Dtd. at
2020 020 3252/1 |A. BEHERA NO. 9 |2020-02-14 BRANC o
999 H-3
12)
(Se
WP (C) -
16358/ |15.02. COURT |Order Dtd. at
2020 020 4420/2 M D BISWAL NO. 9 |2020-02-14 No-
020
12)
(Se
WP (C) -
16359/ |15.02. COURT |Order Dtd. at
2020 020 5380/2 ID. BISWAL NO. 8 |2020-02-13 No-
020
12)
(Se
WP (C) -
16360/ |15.02. COURT |Order Dtd. at
2020 020 5140/2 B C PANDA NO. 8 |2020-02-14 No-
020
12)
WP (C) - |SANTOSH COURT (Se
16361/ |15.02. Order Dtd. at
2020 020 3610/2 |KUMAR NO-  15020-02-13 No-
020 DALET 24
12)
_ (Se
16362/ |15.02. 2558>2 k. pANT ;gURT Order Dtd. at
2020 020 K. © 12020-02-14 No-
020 24
12)
(Se
WP (C) -
16363/ |15.02. COURT |Order Dtd. at
2020 020 5137/2 |B C PANDA NO. 7 |2020-02-14 No-
020
12)
_ (Se
16364/ |15.02. §§é§>2 S.B. COURT |Order Dtd. gii;c at
2020 020 BISWAL NO. 8 |2020-02-12 No-
020 H-8
1)
(Se
WP (C) -
16365/ |15.02. COURT |Order Dtd. at
2020 020 g§38/2 M NATAK NO. 7 |2020-02-14 No-

41)




47

48

49

50

51

52

53

54

55

56

57

58

59

WP (C) -

COURT

(Se

16366/ |15.02. M/S.A.PATT Order Dtd. at
2020 020 4594/2 i NaTK NO- 15020-02-13 No-
020 22
41)
_ (Se
16367/ |15.02. ?522}2 P K COURT |Order Dtd. at
2020 020 MALLICK NO. 7 |2020-02-14 No-
020
1)
_ (Se
16368/ [15.02. §§é§>2 o % sENa ;gURT Order Dtd. at
2020 020 K. * 12020-02-13 No-
020 22
41)
(Se
WP (C) -
16369/ |15.02. COURT |Order Dtd. at
2020 020 5509/2 |C R KAR NO. 7 |2020-02-14 No-
020
41)
(Se
16370/ |15.02. 2055(?/2 D.K. SAHOO ;gURT Order Dtd. at
2020 020 K. * 12020-02-13 No-
020 22
1)
_ (Se
16371/ [15.02. ?iéi>2 P.N. ;gURT Order Dtd. at
2020 1020 BEHERA © 12020-02-13 No-
020 22
41)
_ (Se
16372/ |15.02. ?Zéj)/2 D.K. SAHOO ;gURT Order Dtd. at
2020 020 K. * 12020-02-13 No-
020 22
1)
(Se
WP (C) -
16373/ (15.02. COURT |Order Dtd. at
2020 020 5381/2 D. BISWAL NO. 8 |2020-02-13 No-
020
41)
_ (Se
16374/ |15.02. Yggﬁ)m D.K. COURT |Order Dtd. at
2020 1020 BEHERA NO. 8 |2020-02-13 No-
005
1)
_ (Se
16375/ |15.02. ?g?gg/ o pas COURT |Order Dtd. at
2020 020 : NO. 7 |2020-02-14 No-
2019
41)
WP (C) - COURT wriT | o€
16376/ |15.02. Order Dtd. at
5020 020 1662/2 |MADAN DAS NO. 2019-02-14 BRANC |~
018 22 H-5
32)
_ (Se
16377/ |15.02. 2’22‘520 N SINGH COURT |Order Dtd. at
2020 020 NO. 9 |2020-02-14 No-
20
32)
16378/ |15.02. gg?igg o snemn COURT |Order Dtd. (ie
2020 020 o NO. 9 |2020-02-14 o




[ 32)
(Se
WP (C) - COURT
16379/ |15.02. Order Dtd. at
60 5050 loa0 3788/2 |[D.K. DASH |[C.0. |NO. 2020-02-12 No-
020 24
32)
[ (Se
WP (C) - COURT
16380/ |15.02. Order Dtd. at
6115020 020 116/20 |[P.K. SWAIN [C.O. [NO. 2020-02-12 No-
20 24
32)
[ (Se
BLAPL-
16381/ |15.02. COURT |Order Dtd. at
212020  |020 860/20 IN SINGH €-0- INo. 9 |2020-02-14 No-
20
32)
[ (Se
BLAPL-
16382/ |15.02. COURT |Order Dtd. at
6312020 020 853/20 [B SINGH C-0- INo. 9 |2020-02-14 No-
20
32)
[ (Se
64 16383/ |15.02. 25;5}2 M.K. c.0 COURT |Order Dtd. at
2020  |020 PRADHAN ¥+ INO. 9 |2020-02-11 No-
019
32)
T (Se
BLAPL-
16384/ |15.02. COURT |Order Dtd. at
6512020 020 852/20 |B SINGH C-0- INo. 9 |2020-02-14 No-
20
32)
[ (Se
WP (C) - COURT
16385/ |15.02. Order Dtd. at
66 [,020  loa0 4232/2 |J. SAHOO C.0. |NO. 202020211 Noe
020 24
32)
[ (Se
BLAPL-
16386/ |15.02. COURT |Order Dtd. at
6712020 020 868/20 |S PATNAIK |C.O. lyn "5 |5000-02-14 No-
20
32)
[ (Se
WP (C) - COURT
16387/ |15.02. Order Dtd. at
68 5050 |20 4232/2 |S. SWAIN Cc.0. |NO. 5020-02-11 No-
020 24
32)
- BLAPL- (Se
g 16388/ [15.02.2 | "0 IBALARAM GENE Order Dtd. at
2020  |020 SINGH RAL 2020-02-14 No-
20
32)
[ (Se
BLAPL-
16389/ |15.02. COURT |Order Dtd. at
7015020 020 871/20 |D K SWAIN |C.0. lyn "5 |5020-02-14 No-
20
32)
- BLAPL- COURT (Se
71 16390/ |15.02. 715/20 B R c.o. Ivo Order Dtd. at
2020  |020 MOHANTY e . 2020-02-14 No-
20 23
32)
;16391/ 15.02.2 [WP(C)- [S.K. LENKA |, [COURT [Order Dtd. (Se
2020 |020 4890/2 |ADV. 7 No. 2020-02-12 at




73

74

75

76

77

78

79

80

81

82

83

84

020 24 No-
32)
BLAPL- (Se
16392/ (15.02.2 [J . ' [BRUNDABAN COURT |0Order Dtd. at
2020 020 NAYAK NO. 9 |2020-02-14 No-
20
32)
WP (C) - COURT wriT | (5€
16393/ |15.02.2 5587/2 [R.K. BARIK NG Order Dtd. BRANC at
2020 |020 R * |2020-02-14 No-
020 24 H-5
21)
WP (C) - COURT wriT | °€
16394/ |15.02.2 Order Dtd. at
5020 1530 5317/2 |An. BEHERA NO. 050 0neta BRANC |°°
020 24 H-3
28)
_ (Se
16395/ |15.02.2 Sgszoz P.K. ;gURT Order Dtd. at
2020 (020 MOHANTY * 12020-02-13 No-
0 24
28)
CMP-  |S.K COURT wriT | o€
16396/ |15.02.2 . Order Dtd. at
2020 loae 42/202 MISHRA, no.  ooet oels BRANC |°°
0 ADV 24 H-8 ©
40)
ABLAPL (Se
16397/ [15.02.2 |- BRUNDABAN COURT |Order Dtd. at
2020 020 855/20 |NAYAK NO. 1 |2020-02-14 No-
20 40)
_ (Se
16398/ [15.02.2 ?§§8>2 B.K. ;gURg Order Dtd. at
2020 (020 MTSHRA © 2 12020-02-13 No-
020 OLD
40)
_ (Se
16399/ |15.02.2 222530 o avax COURT |order Dtd. at
2020 020 NO. 9 |2020-02-14 No-
20
40)
(Se
WP (C) - COURT
16400/ |15.02.2 Order Dtd. at
5020 020 22028/ M.M. PANDA NO. 3 1 050-02-05 No-
2013 OLD
40)
_ (Se
16401/ |15.02.2 ggég%/ 5 a0 ;gURg Order Dtd. at
2020 020 . © 2 12020-02-05 No-
2013 OLD
40)
(Se
WP (C) -
16402/ |15.02.2 COURT |Order Dtd. at
2020 020 5858/2 M. BARAL NO. 8 |2020-02-05 No-
015
40)
(Se
WP (C) -
16403/ |15.02.2 COURT |Order Dtd. at
2020 020 11365/ |D. NAYAK NO. 8 |2020-02-05 No-
2016
40)
|85 [16404/ [15.02.2 [wP(C)- L. MOHANTY [C.O. [COURT |order Dtd. (Se




" [2020 o020 11365/ NO. 8 [2020-02-05 at
2016 No-
40)
[ (Se
WP (C) - COURT
16405/ |15.02.2 Order Dtd. at
86 5000 lo20 21757/ M. BARAL C.o. NO. 3 ) o " o os No-
2015 OLD
40)
[ (Se
WP (C) -
16406/ |15.02.2 COURT |Order Dtd. at
87 2020 020 21759/ M. BARAL  |C.0. |00 " g |5000-02-05 No-
2015
40)
[ (Se
WP (C) - COURT
16407/ 115.02.2 Order Dtd. at
88 5050|020 21760/ |M.BARAL C.0. NO. 3 | S o " o ok No-
2015 OLD
40)
[ (Se
WP (C) - COURT
16408/ |15.02.2 Order Dtd. at
89 5050 |00 21762/ |M. BARAL C.0. NO. 3 50500 0o g Ne-
2015 OLD
40)
[ (Se
WP (C) - COURT
16409/ |15.02.2 Order Dtd. at
90 5050 loa0 21756/ |M. BARAL C.o. NO. 3 | ) o " ook No-
2015 OLD
40)
[ WRIT
BRANC | (Se
oy [16410/ 15.02.2 (179" uantka c o o l® lorder ptd. R
2020  |020 020 SAMAL 5 2020-02-14 ston 102
BENCH |)
)
WP (C) - COURT wriT | (o€
16411/ 115.02.2 Order Dtd. at
925055 loa0 2494/2 |G. SUNDARA [C.O. |NO. 202020220 BRANC || ~_
020 24 H-1 J)
[ (Se
WP (C) - COURT
16412/ [15.02.2 Order Dtd. at
93 17153/ |A.K. JENA [C.O. [NO. 3
2020  |020 5018 oLm 2020-02-05 E?
5q 16413/ [15.02.2 ?gég}; RITA SINGH |o COURT |Order Dtd. ;ie
2020 |020 Y INO. 9 |2020-02-13 No-
019
4)
[ (Se
WP (C) - COURT
16414/ [15.02.2 Order Dtd. at
95 17153/ M.K. BARIK [C.0. [NO. 3
2020 |020 5018 oLm 2020-02-05 Z?
[ (Se
WP (C) - COURT
16415/ |15.02.2 Order Dtd. at
96 15020 020 4257/2 |R. NAYAK C. NO. 2020-02-13 No-
018 24
4)
197 [16416/ [15.02.2 [wP(C)- [R. NAYAK  [C.O. [COURT |order Dtd. WRIT |(se




2020 |o020 3615/2 NO. 2020-02-13 BRANC |at
020 24 H-8  No-
39)
WP (C) - COURT wriT | o€
16417/ |15.02. 1812/2 TRILOCHAN O Order Dtd. BRANC at
2020  |020 BAG : 2020-02-13 No-
020 24 H2 |
_ (Se
16418/ |15.02. §§£§>2 J. D. ;gURT Order Dtd. at
2020  |020 MUDULT : 2020-02-13 No-
020 24
6)
WP (C) - |SIBA COURT wriT | (°€
16419/ |15.02. Order Dtd. at
5020 020 4955/2 |PRASAD NO. 2020-02-12 BRANC No-
020 SAHOO 24 H-6 °
16)
(Se
WP (C) -
16420/ |15.02. COURT |Order Dtd. at
2020|020 14735/ 1G. SUNDARA NO. 8 [2020-02-05 No-
2013
16)
_ (Se
16421/ [15.02. ?§§§}2 J. D. COURT |0rder Dtd. at
2020  |020 MUDULT NO. 8 |2020-02-13 No-
020
16)
(Se
WP (C) -
16422/ |15.02. COURT |Order Dtd. at
2020 020 14735/ |H.S. PANDA NO. 8 [2020-02-05 No-
2013
16)
_ (Se
16423/ [15.02. §§£§>2 J. D. COURT |Order Dtd. at
2020  |020 MUDULT NO. 8 |2020-02-13 No-
020
16)
(Se
16424/ |15.02. ?§£§>2 J. D. COURT |Order Dtd. at
2020  |020 MUDULT NO. 8 |2020-02-13 No-
020
16)
_ (Se
16425/ [15.02. §§£g>2 J. D. COURT |Order Dtd. at
2020  |020 MUDULT NO. 8 |2020-02-13 No-
020
16)
ABLAPL (Se
16426/ |15.02. - T R DAS COURT |Order Dtd. at
2020  |020 423/20 NO. 2 |2020-02-13 No-
20 16)
ABLAPL (Se
16427/ |15.02. - COURT |Order Dtd. at
2020 020 938/20 |F SARANGI NO. 1 |2020-02-13 No-
20 16)
ABLAPL (Se
16428/ |15.02. - AMLAN COURT |Order Dtd. at
2020  |020 962/20 |SHAKTIPANT NO. 1 |2020-02-13 No-
20 16)




WP (C) -

(Se

16429/ [15.02.2 (22507 |3, D. . COURT |Order Dtd. at
2020 020 MUDULT O No. 1 |2020-02-13 No-
020
16)
_ (Se
16430/ |15.02. ?§§§>2 J. D. . COURT |Order Dtd. at
2020 020 MUDULT O INo. 1 [2020-02-13 No-
020
16)
_ (Se
16431/ |15.02. 253(2)/2 J. D. c COURT |Order Dtd. at
2020 020 MUDULT O« No. 1 |2020-02-13 No-
020
16)
ABLAPL (Se
16432/ |15.02. - COURT |Order Dtd. at
2020 020 1430/2 |F BEURA C-0- INo. 1 |2020-02-13 No-
020 16)
SECON |(Se
16433/ |15.02. 1;?2/20 P. C. c ;gURT Order Dtd. D at
2020 020 MOHANTY : * 12020-02-13 APPEA No-
15 24
L 5)
RSA- (Se
16434/ |15.02. 280/20 S. K. c DR Order Dtd. at
2020 1020 . PATTNATK O Loy |2020-02-13 No-
5)
ABLAPL (Se
16435/ |15.02. - COURT |Order Dtd. at
2020 020 14342 |F K DAS €-0- INo. 1 |2020-02-13 No-
020 5)
ABLAPL (Se
16436/ |15.02. - COURT |Order Dtd. at
2020 020 14582 |F K BEHERA 1C.0- lun =1 15020-02-13 No-
020 5)
RSA- (Se
16437/ |15.02. 280,20 S. K. c DR Order Dtd. at
2020 1020 - PATTNATK O 1y 2020-02-13 No-
5)
ABLAPL (Se
16438/ |15.02. - SOMNATH c COURT |Order Dtd. at
2020 020 1459/2 |BARDHAN O INo. 1 |2020-02-13 No-
020 5)
_ (Se
16439/ |15.02. 525/20 S. K. c IC\:}SURT Order Dtd. at
2020 1020 SWAIN : © 12020-02-13 No-
20 24
5)
ABLAPL (Se
16440/ |15.02. - COURT |Order Dtd. at
2020 020 147672 [° F NAYAR 1C.0-lyn 1 12020-02-13 No-
020 5)
CMP- COURT (Se
16441/ |15.02. Order Dtd.
2020 020 231/20 RABI SAMAL |C. 1;2 2020-02-13 ;To:_




N | | 5
ABLAPL (Se
12116442/ |15.02.2 |- COURT |0rder Dtd. at
3 12020 1020 151272 |P K NAIK €0l 1 12020-02-13 No-
020 5)
N CMP- COURT wriT | (°€
1216443/ |15.02. 1770/2 ASHUTOSH c NO Order Dtd. BRANC at
4 [2020 020 MOHANTY : : 2020-02-14 No-
016 24 H-8
41)
T ABLAPL (Se
12 16444/ |15.02. - COURT |Order Dtd. at
5 12020 1020 1515/2 |F K PANL - 1C.0- I 1 12020-02-13 No-
020 41)
N CMP-  |JYOTI COURT (Se
1216445/ |15.02. Order Dtd. at
6 2020 020 128/20 [RANJAN C.0. NO. 15020-02-13 No-
20 SAHOO 24 ©
41)
_ ABLAPL (Se
12 16446/ |15.02. - COURT |Order Dtd. at
7 12020 1020 1516/2 (B DALAL €-0- No. 1 |2020-02-13 No-
020 41)
N _ (Se
1216447/ |15.02. %45202 R. C. . ;gURT Order Dtd. at
8 [2020 o020 MALLICK : : 2020-02-13 No-
0 24
41)
[ ABLAPL (Se
1216448/ |15.02. - MANOJ c COURT |Order Dtd. at
9 2020 1020 1525/2 [KUMAR PANT |~°°° [NO. 1 |2020-02-13 No-
020 41)
T ABLAPL (Se
13116449/ |15.02. - COURT |Order Dtd. at
0 12020 1020 15182 [MAHESH DAS 1C.0- lh =1 15020-02-13 No-
020 41)
[ ABLAPL (Se
1316450/ |15.02. - M/S.S.K.BH c COURT |Order Dtd. at
1 12020 020 10694/ |ANJADEO Y+ INO. 1 |2020-02-12 No-
2019 41)
T ABLAPL (Se
1316451/ |15.02.2 |- ASHOK . ;gURg Order Dtd. at
2 12020 |020 16294/ |KU.SAHOO " lonn  [2020-02-13 No-
2019 41)
[ ABLAPL (Se
1316452/ |15.02. - 5. DAS c COURT |Order Dtd. at
3 12020 1020 1411/2 |°° Y+ INo. 1 |2020-02-11 No-
020 41)
T ABLAPL (Se
13/16453/ |15.02. - SOMANATH c COURT |Order Dtd. at
4 12020 1020 16639/ BARDHAN ‘Y- INO. 1 |2020-02-13 No-
2019 41)
13[16454/ [15.02.2 |[aBLAPL [P. K. - COURT |Order Dtd. (Se
5 2020 020 - MOHANTY Y+ NO. 2 |2020-02-13 at




- 16782/ OLD No-
2019 41)
[ ABLAPL (Se
1316455/ [15.02.2 |- SRINIBAS c COURT |0rder Dtd. at
6 12020 020 18108/ MOHANTY Y+ N0, 1 |2020-02-13 No-
2019 41)
N CRLMC- COURT (Se
13/16456/ (15.02.2 898/20 S. K. c NO. 2 Order Dtd. at
7 |2020 020 SARANGI : : 2020-02-10 No-
19 OLD
41)
N CRLMC- COURT (Se
1316457/ |15.02.2 898/20 P. K. c NO. 2 Order Dtd. at
8 [2020 020 LENKA : . 2020-02-10 No-
19 OLD
41)
[ ABLAPL (Se
13|16458/ |15.02.2 |- P. K. . ;gURg Order Dtd. at
9 2020 020 13394/ |BEHERA oLy [2020-02-04 No-
2019 41)
N CMP- COURT wriT | o€
14 |16459/ |15.02.2 16522 ASHUTOSH c N Order Dtd. BRANC at
0 [2020 020 MOHANTY : : 2020-02-14 No-
017 24 H-6
25)
[ ABLAPL (Se
14 16460/ |15.02.2 |- B K DAS c. COURT |Order Dtd. at
1 2020 o020 17367/ NO. 2 [2020-02-13 No-
2019 25)
[ ABLAPL (Se
14 116461/ [15.02.2 |- M K c COURT |Order Dtd. at
2 [2020 020 9205/2 |MOHANTY Y+ INo. 1 |2020-02-13 No-
019 25)
[ ABLAPL (Se
14 16462/ |15.02.2 |- COURT |Order Dtd. at
3 2020 [020 9185/2 |7 K MAJHL 1C.0-luq 1 12020-02-13 No-
019 25)
[ ABLAPL (Se
1416463/ |15.02.2 |- BASUDEV c COURT |Order Dtd. at
4 [2020 020 1509/2 |BARIK Y+ INo. 1 |2020-02-13 No-
020 25)
[ ABLAPL (Se
14 116464/ [15.02.2 |- COURT |Order Dtd. at
5 2020 [020 1508/2 A K SAA €-0- lNo. 1 12020-02-13 No-
020 25)
[ ABLAPL (Se
14 16465/ |15.02.2 |- s stnen o ;gURT Order Dtd. at
6 12020 020 16087/ s 2020-02-14 No-
2019 25)
[ ABLAPL (Se
14 116466/ [15.02.2 |- COURT |Order Dtd. at
7 12020 o020 15513,/ (B DALAL €-0- INo. 1 12020-02-14 No-
2019 25)
114 [16467/ [15.02.2 |ABLAPL [BALARAM  [C.O. |COURT |Order Dtd. (Se




2020 |020 - STNGH NO. 1 |2020-02-04 at
15244/ No-
2019 25)
(Se
CRLMC-
16468/ |15.02. DR Order Dtd. at
2020 |020 1776/2 |S BEHERA (J) 2020-01-03 No-
019
25)
(Se
CRLMC-
16469/ |15.02. COURT |Order Dtd. at
2020 020 3490/2 N MAHARANA NO. 1 |2020-02-03 No-
019
25)
ABLAPIL |SOMANATH (Se
16470/ [15.02.2 |- NANDA, MR. COURT |0rder Dtd. at
2020 020 19463/ [MILAN NO. 1 |2020-02-14 No-
2019 KANUNGO 25)
ABLAPL (Se
16471/ |15.02. - COURT |Order Dtd. at
2020 020 19428, MADAN DAS NO. 1 |2020-02-14 No-
2019 25)
ABLAPL (Se
16472/ |15.02. - COURT |Order Dtd. at
2020 020 18431, [N K ROUT NO. 1 |2020-02-13 No-
2019 25)
ABLAPL (Se
16473/ |15.02. - COURT |Order Dtd. at
2020 020 18288, [N K ROUT NO. 1 |2020-02-13 No-
2019 25)
CRLMP- COURT (Se
16474/ [15.02.2 |5 |SUVENDU N6, 3 |order Dtd. at
2020  |020 BARIK © 2 12020-02-13 No-
20 OLD
25)
CRLMP- |ASHIS COURT (Se
16475/ |15.02. Order Dtd. at
2020 (020 214/20 |KUMAR NO- 3 15020-02-13 No-
20 MISHRA OLD
25)
CRLMP- COURT (Se
16476/ |15.02. 206/20 G. N. NO. 3 Order Dtd. at
2020 |020 BARIK © 2 12020-02-13 No-
20 OLD
25)
CRLMP- COURT (Se
16477/ |15.02. 45/202 J. C. NO. 3 Order Dtd. at
2020 020 BARAL © 2 12020-02-13 No-
0 OLD
25)
_ (Se
16478/ |15.02. ?géié/ P. K. ;gURg Order Dtd. at
2020 |020 LENKA * 2 12019-07-01 No-
2019 OLD
25)
WP (C) - COURT wriT | o€
16479/ |15.02. 5025/2 A. K. NO. 3 Order Dtd. BRANC at
2020 |020 020 MTSHRA oLy | [2020-02-13 gon  [No-




WP (C) -

COURT

(Se

16480/ |15.02. B. R. Order Dtd. at
2020 020 28284/ fopnaparr  C0 NO- 3 15020-02-13 No-
2013 OLD
44)
CRLMP- COURT (Se
16481/ |15.02. 204/20 |S. PADHT c NO. 3 Order Dtd. at
2020 (020 : : : 2020-02-13 No-
20 OLD
44)
(Se
CRLMP- COURT
16482/ |15.02. Order Dtd. at
2020 loas 205/20 |ANIL SAHOO |C.0. NO. 3 |Soo0” =0 o
20 OLD
44)
CRLMP- COURT (Se
16483/ |15.02. 207/20 NIRANJAN c NO. 3 Order Dtd. at
2020 020 STINGH 1 : : 2020-02-13 No-
20 OLD
44)
CRLMP- COURT (Se
16484/ |15.02. 210/20 A. K. c NO. 3 Order Dtd. at
2020 (020 MISHRA 3 : . 2020-02-13 No-
20 OLD
44)
CRLMP- COURT (Se
16485/ |15.02. 211/20 P. K. c NO. 3 Order Dtd. at
2020 020 LENKA : : 2020-02-13 No-
20 OLD
44)
CRLMP- COURT (Se
16486/ |15.02. 213/20 NIRANJAN c NO. 3 Order Dtd. at
2020 (020 SAHOO : : 2020-02-13 No-
20 OLD
44)
CRLMP- COURT (Se
16487/ |15.02. 217/20 A.PATTANAI c NO. 3 Order Dtd. at
2020 (020 K : : 2020-02-13 No-
20 OLD
44)
CRLMP- COURT (Se
16488/ |15.02. 216/20 A. K. c NO. 3 Order Dtd. at
2020 (020 SAHOO : : 2020-02-13 No-
20 OLD
44)
CRLMP- COURT (Se
16489/ |15.02. 219/20 B. M. c NO. 3 Order Dtd. at
2020 1020 BHUYAN : . 2020-02-13 No-
20 OLD
44)
CRLMP- |CHINMAYA COURT (Se
16490/ |15.02. Order Dtd. at
2020 020 222/20 |KUMAR C. NO. 3 2020-02-13 No-
20 NAYAK OLD ©
44)
(Se
CRLMP- COURT
16491/ |15.02. Order Dtd. at
2020 loao 731/20 |GAGAN ROUT |C.0. |NO. 20200913 o
19 17
44)
CRLMP- COURT (Se
16492/ |15.02. Order Dtd.
020|020 132/20 GAGAN ROUT [C. Tg. 20200913 ;z_




N | i)
ABLAPL (Se
1716493/ |15.02.2 |- P. K. COURT |Order Dtd. at
4 2020 020 1619/2 |SINGH NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
1716494/ |15.02. - Sigig COURT |Order Dtd. at
5 [2020 020 1613/2 2200 NO. 6 |2020-02-14 No-
020 44)
[ ABLAPL (Se
1716495/ |15.02. - COURT |Order Dtd. at
6 2020 020 1612/2 B+ KALASH NO. 6 |2020-02-14 No-
020 44)
[ ABLAPL (Se
1716496/ |15.02.2 |- A. K. COURT |Order Dtd. at
7 |2020 020 1611/2 MOHANTY NO. 6 [2020-02-14 No-
020 44)
N BLAPL- COURT (Se
1716497/ |15.02. 705/20 P. K. O Order Dtd. at
8 [2020 020 MOHANTY . 2020-02-10 No-
20 23
44)
[ ABLAPL (Se
1716498/ |15.02.2 |- A. K. COURT |Order Dtd. at
9 2020 020 1610/2 MOHANTY NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
18116499/ |15.02. - RANJIT COURT |Order Dtd. at
0 [2020 o020 1628/2 MOHANTY NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
1816500/ |15.02.2 |- A. K. COURT |Order Dtd. at
1 2020 |020 1625/2 MOHANTY NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
1816501/ |15.02. - P. K. COURT |Order Dtd. at
2 |2020 020 1609/2 |BEHERA NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
1816502/ |15.02.2 |- K. P. COURT |Order Dtd. at
3 2020 020 1607/2 |BEHERA NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
1816503/ |15.02. - s SETHT COURT |Order Dtd. at
4 |2020 020 1627/2 |°° NO. 6 [2020-02-14 No-
020 44)
[ ABLAPL (Se
1816504/ |15.02.2 |- H. K. COURT |Order Dtd. at
5 2020 020 1634/2 |PATRA NO. 6 [2020-02-14 No-
020 44)
18[16505/ [15.02.2 [aBrAPL [H. K. COURT |Order Dtd. (Se
6 12020 020 - PATRA NO. 6 [2020-02-14 at




- 1632/2 No-
020 44)
___ ABLAPL (Se
1816506/ [15.02.2 |- ﬁiﬂ?iN c COURT |Order Dtd. at
7 12020 1020 1635/2 |00 Y+ INO. 6 |2020-02-14 No-
020 44)
[ ABLAPL (Se
1816507/ |15.02.2 |- g;ziiSH . COURT |Order Dtd. at
8 12020 1020 1618/2 | = Y+ INO. 6 |2020-02-14 No-
020 44)
R _ (Se
1816508/ |15.02.2 ??/202 o o oas o ;gURT Order Dtd. at
9 2020 1020 - : : 2020-02-14 No-
0 19
44)
N _ (Se
1916509/ |15.02.2 g?/zoz M. R. . ;gURT Order Dtd. at
0 12020 1020 MALLA : : 2020-02-13 No-
0 19
44)
N WA- COURT (Se
1916510/ [15.02.2 31/202 TRILOCHAN c N Order Dtd. at
1 2020 1020 BAG : : 2020-02-13 No-
0 19
44)
N _ (Se
1916511/ |15.02.2 g?/zoz s. N. . ;gURT Order Dtd. at
2 12020 |020 MOHANTY : : 2020-02-13 No-
0 19
44)
R _ (Se
1916512/ [15.02.2 22/201 B. N. c ;gURg Order Dtd. at
3 12020 1020 SARANGT : . 2020-02-13 No-
9 OLD
44)
N WPCRIL- COURT (Se
19 16513/ |15.02.2 |, =" |TOFAN . o Order Dtd. at
4 12020 1020 PRADHAN : : 2020-02-13 No-
11 15
44)
N CONTC- COURT (Se
19 16514/ |15.02.2 |J¢ - |SARADA . N0, 3 |order Dtd. at
5 12020 1020 NAYAK : . 2020-02-13 No-
20 OLD
44)
N CRLMP- COURT (Se
191|16515/ |15.02.2 1215/2 |s. raTH c NO. 3 Order Dtd. at
6 2020 1020 : : : 2020-02-13 No-
016 OLD
44)
N CRLMP- COURT (Se
19 16516/ 15.02.2 |/,7c > [P. K. . N0 3 |order Dtd. at
7 12020 o020 MISHRA : . 2020-02-13 No-
016 OLD
44)
N CRLMP- COURT (Se
1916517/ [15.02.2 209/20 P. K. c NO. 3 Order Dtd. at
8 12020 1020 SAMAT, : : 2020-02-13 No-
20 OLD
44)
19 [16518/ [15.02.2 [wp(C)- [p. R. ic.0. DR |order Dtd. (Se




2020 |o020 25361/ |SWATN (J) 2020-02-13 at
2017 No-
44)
_ (Se
16519/ |15.02. ?gégi/ M. K. c DR Order Dtd. at
2020 (020 BARTK : (J) 2020-02-13 No-
2017
44)
_ (Se
16520/ |15.02. ggégg/ P. K. . ;gURg Order Dtd. at
2020  |020 BARTK . . 2020-02-13 No-
2019 OLD
44)
(Se
WP (C) -
16521/ |15.02. DR Order Dtd. at
2020 020 13813/ [P. K. JENA C.O. [ 7 5050 02-13 No-
2017
44)
WP (C) - [M/S.SATYAN COURT (Se
16522/ |15.02. : Order Dtd. at
2020|020 4986/2 |ARAYAN €.0. NO- 3 15020-02-13 No-
020 MISHRA OLD
44)
_ (Se
16523/ 115.02. 21“;9(3)/2 S. B. DAS c IC\:}SUR;‘ Order Dtd. at
2020  |020 - B : . 2020-02-13 No-
020 OLD
44)
WP (C) - COURT wriT | (5
16524/ |15.02. 44947 RASHMI c NO. 3 Order Dtd. BRANC at
2020  |020 050 RANJAN DAS oLy | [2020-02-13 01 T?—
WP (C) - COURT (Se
16525/ 115.02. 37942 BHARAT c NO. 3 Order Dtd. at
2020 (020 BEHERA : : 2020-02-13 No-
020 OLD b
WP (C) - COURT wriT | (5
16526/ |15.02. 3764/2 M/S.GOPINA c NO. 3 Order Dtd. BRANC at
2020  |020 050 TH SETHI oLy | [2020-02-13 0 g?—
WRIT
BRANC |(Se
16527/ [15.02. ?gég;; H. K. - ;gURg Order Dtd. ?DIVI ;2_
2020  |020 020 MALLICK oLp | |2020-02-14 ston 113
BENCH |)
)
(Se
16528/ |15.02. ?sé§>; PRAVAT . ;gURT Order Dtd. ;z_
2020  |020 050 BEHERA oy 2020-02-14 e
)
(Se
16529/ [15.02. ?Zég}; M. D. . ;gURT Order Dtd. ;z_
2020  |020 020 BISWAL oy 2020-02-14 e




(Se

16530/ [15.02. ?gég}; M. D. ro Nt Jorder Dtd. o
2020|020 222372 Ip1swar Do 2020-02-14 e
)
(se
16531/ 15.02.2 (77150 . D, ro T Jorder Dtd. o
2020|020 2o ¢ [B1swarL D" [2020-02-14 e
)
(Se
16532/ 15.02.2 (3,150 . D. FoT lorder pra. o
2020 020 oo ¢ [B1suaL Do |2020-02-14 e
)
(Se
16533/ [15.02. §§;8>; M. D. Fo Rt lorder Dtd. o
2020 020 oo ¢ [B1swaL S 2020-02-14 e
)
(se
16534/ 15.02.2 |ChER” COURT |5 der Dtd. at
5020 020 870/20 |[K. DANG NO. 2 |5 050-02-14 No-
19 OLD 113
)
(se
16535/ |15.02.2 |CheB” COURT |5 der Dtd. at
2090 |00 869/20 |[K. DANG No. 2 [ooct o s No-
19 OLD 113
)
(Se
16536/ [15.02.2 oo™ | COURT |Order Dtd. o
2020 020 25 NO. 1 |2020-02-14 e
)
(Se
16537/ [15.02. gs;g;; M/S.K.K.SW Fo Rt Jorder Dtd. o
2020 020 oo % iy S0 |2020-02-14 e
)
(se
CHIEF
16538/ [15.02.2 |0 s JUSTI |Order Dtd. o
2020|020 19 . CE'S |2020-02-14 e
COURT )
(se
16539/ [15.02.2 |CONTC” COURT Iorder Dtd. at
Sl e 1532/2 [D. K. JENA No. 3 [STOer Do No-
019 OLD 113
)
16540/ |15.02.2 |CONTC- [NANDA COURT |Order Dtd. (Se
2020 020 1531/2 [KISHORE NO. 3 |2020-02-14 at




019  [ROUT OLD No-
113
)
(Se
16541/ [15.02.2 |CoNTC” COURT |5 der Dtd. at
2000 |oae 1531/2 [p. K. JENA |C.0. NO. 3 |Joo°f DFC No-
019 OLD 113
)
(Se
16542/ |15.02.2 |CONTC™ [NANDA COURT |5 der Dtd. at
5020 020 1533/2 |[KISHORE C. NO. 3 15 050-02-14 No-
019 ROUT OLD 113
)
(se
16543/ [15.02.2 |CONTC” COURT Iorder Dtd. at
5020 020 1533/2 |b. K. JENA [C. NO. 3 |5 050-02-14 No-
019 OLD 113
)
(Se
16544/ (15.02.2 |1F (C)~ [NANDA COURT |order Dtd. at
020 o0 4547/2 |KISHORE c.o. No. St o . No-
020  |[ROUT 17 113
)
(Se
16545/ [15.02. ?5;3;6 s. s o, kX lorder pta. o
2020|020 20 SAMANTRAY oy 2020-02-14 195
)
(se
16546/ [15.02. ?gégé; R. K. c o o ® lorder ptd. o
2020|020 So1, | |DEHURT o 2020-02-14 e
)
(se
16547/ [15.02.2 ["E(C)~ COURT |order Dtd. at
5020 020 22690/ H. JENA C. NO. 2020-01-10 No-
2012 22 113
)
(Se
16548/ [15.02. ?gégé; SPANDAN . ;gURT Order Dtd. ;z_
2020|020 So1, | MOHANTY o 2020-02-14 195
)
(Se
16549/ [15.02.2 9075 m/s.A. PATT FoRT lorder pta. o
2020|020 o ANATK oy 2020-02-14 195
)
WP (C) - COURT (Se
16550/ |15.02. 4650/2 MANASI c O Order Dtd. at
2020|020 0oo C momAPATRA |TUr UC 12020-02-14 No-

113




[ (Se
23(16551/ |15.02. SZE?S; & K MISHRA ;gURT Order Dtd. ;2_
2 |2020  |020 0 b [2020-02-14 e
)
WRIT
WP (C) — CHIEE ERANC é(ﬁs.'.e
23]16552/ |15.02. 14772/ |p 1, MISHRA JUSTI |Order Dtd. (DIVI |No-
3 2020|020 CE'S [2020-02-14
2018 Coune SION 106
BENCH |)
)
(Se
23|16553/ |15.02. ?Zég}; T ro tT Jorder Dtd. o
4 2020|020 oo lo" |2020-02-14 e
)
(Se
WA- COURT at
2316554/ |15.02. Order Dtd.
678/20 |A.MOHANTY NO. No-
5 2020|020 i 5" [2020-02-13 e
)
(Se
2316555/ [15.02.2 (11007 Fo lorder pta. o
6 [2020 |020 oo o [2020-02-14 e
)
(Se
WA- at
2316556/ |15.02. COURT |Order Dtd.
7 2020|020 629/20 M. BARAL NO. 3 |2020-02-13 Ho
19 106
)
(Se
23(16557/ |15.02. ?ii?;g T co *T Jorder Dtd. o
8 2020 [020 o o7 |2020-02-13 e
)
(Se
2316558/ [15.02.2 (12400~ | ro T Jorder Dtd. o
9 [2020 |020 o0 5" [2020-02-13 e
)
(Se
WP (C) - COURT at
34 ;g;gg/ (1)2(')02' 26577/ [R.K.BARIK NO. 3 %ggfogffé No-
2019 OLD 106
)
(Se
WP (C) - COURT
24116560/ |15.02. Order Dtd. at
1 12020 020 26577/ |A.K.MISHRA NO. 3 2020-02-14 No—
2019 OLD 106




B (se
WP (C) - COURT at
;4 égggl/ (1)2602'2 26577/ |A.K.MISHRA [C.0. [NO. 3 2]533]_?02?4 No-
2019 OLD 106
)
WRIT
BRANC |(Se
2416562/ [15.02.2 ?gég}; D.D. < o, COURT lorder Dtd. ?DIVI o
3 2020|020 2% lvonanTy NO. 9 |2020-02-13 soen hos
BENCH |)
)
(se
2416563/ [15.02.2 ?gég}; T. K. c o o ® lorder ptd. o
4 2020 |020 o ' MomaNTY lo"  |2020-02-14 s
)
WRIT
WP (C) — CHIEE ERANC é(ﬁs.',e
24116564/ 115.02.2 | /hec /|1 panpa c.o. |[JUSTI |Order Dtd. (DIVI |No-
5 2020 020 CE'S [2020-02-14
2019 Count SION (107
BENCH |)
)
(se
2416565/ [15.02.2 (o190 la. . c o, o ® lorder ptd. o
6 |2020  |020 oo | ° MALLICK o  |2020-02-14 e
)
(Se
24|16566/ [15.02.2 [C 000 L o oy |order prd. o
7 12020 |020 . orp | [2020-02-14 e
)
WP (C) - COURT wrir | ‘S€
24 |16567/ |15.02.2 169/20 |B- K- c.o. No. 3 |Order Dtd. sranc 2T
8 2020 |020 NAYAK O N9 3 12015-02-13 No-
15 OLD H-6
16)
N - (se
2416568/ [15.02.2 300 0 [L. D c o o l® lorder ptd. at
9 |2020  [020 PANDA O N9 12020-02-14 No-
19 19
16)
[ (Se
WA- COURT
25|16569/ |15.02.2 Order Dtd. at
hose loa 500/20 [U. P. BAG [C.0. NO. |ooCef CRC e
19 19
16)
B (se
WP (C) -
2516570/ |15.02.2 GENE Order Dtd. at
1 2020|020 24219/ M.R.SAHOO g, 2019-12-09 No-
2019
16)
12516571/ [15.02.2 |wp(C)- [M.R.SAHOO |[GENE | lorder Dtd. (Se




2 [2020 o020 20736/ RAL 2019-11-05 at
2019 No-
16)
[ (Se
WP (C) -
25116572/ |15.02.2 GENE Order Dtd. at
3 2020|020 19539/ [M.R.SAHOO |ppy 2019-10-21 No-
2019
16)
T ABLAPL (Se
2516573/ |15.02.2 |- K. P. GENE Order Dtd. at
4 2020 [020 8199/2 BEHERA RAL 2019-06-18 No-
019 16)
[ _ (Se
25116574/ |15.02.2 C1:12I74D54];2 A. GENE Order Dtd. at
5 12020 020 CHOUDHURY RAL 2020-01-20 No-
019
16)
B _ (Se
2516575/ 15.02.2 ggégé/ 4 Ima GENE Order Dtd. at
6 2020 1020 : RAL 2020-01-10 No-
2012
16)
[ (Se
WP (C) - WRIT
2516576/ |15.02.2 GENE Order Dtd. at
7 2020|020 19909/ |p. C. DAS ppp, 2019-03-25 BRANC INo-
2016 H-4
27)
[ _ (Se
25116577/ |15.02.2 2757(2)/2 H. K. GENE Order Dtd. gﬁgc at
8 2020 [020 PATRA RAL 2019-03-20 No-
019 H-11
64)
[ WRIT
BRANC | (Se
WP (C) - H at
25 22238/ (1)2602'2 17182/ |M. K. RANA g_iIEE 2322;?% (DIVI |No-
2018 STON |105
BENCH )
)
WRIT
BRANC | (Se
WP (C) - H at
2616579/ |15.02.2 GENE Order Dtd.
2568/2 M. K. RANA (DIVI |No-
0 2020 |020 e RAL 2020-02-12 s1on |114
BENCH )
)
(Se
2616580/ 15.02.2 ?§£S>; L. K. GENE Order Dtd. o
1 |2020 020 e NAYAK RAL 2020-02-04 Y
)
(Se
26116581/ [15.02.2 ?§£S>; L.. K. GENE Order Dtd. ;z_
2 12020  [020 0ie NAYAK RAL 2020-02-04 194
)
26 16582/ [15.02.2 [wp(C)- [L. K. IGENE lorder Dtd. (Se




7|

2020 020 4217/2 [NAYAK RAL 2020-02-04 at
016 No-
114
)
(Se
WA- at
16583/ |15.02. GENE Order Dtd.
2020 020 691/20 M. K. RANA |pap 2020-02-13 No~
19 114
)
(Se
WA- at
16584/ |15.02. GENE Order Dtd.
2020 020 73/202 M. K. RANA |p, 2020-02-13 No
0 114
)
(Se
WA- at
16585/ [15.02. GENE Order Dtd.
2020|020 629/20 M. K. RANA |ppp 2020-02-13 No~
19 114
)
(Se
WA- at
16586/ |15.02. GENE Order Dtd.
2020 020 206/20 M. K. RANA gny, 2020-02-13 Mo~
19 114
)
(Se
WA- at
16587/ |15.02. GENE Order Dtd.
2020 020 29/201 M. K. RANA lp,) 2020-02-13 No~
9 114
)
(Se
LAA- at
16588/ |15.02. GENE Order Dtd.
2020 020 78/201 M. K. RANA |p,. 2020-02-13 No
3 114
)
(Se
WA- at
16589/ [15.02. GENE Order Dtd.
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